. T’ #1 ooty

Affidavit 1o be Fuenished by the candidate alongwith Nemination Paper
Before the Retvvning Officer
Far clectiun tnﬁ(ﬁ#ﬁ.&.‘idcﬂg‘numu of the House:
From... & . e R Aa77yd. . ....Constituency(Name of tie U ansiii i s

'+ Shgaur Bidaki Banedouhe aivitsor.. adan Clawd. Lrapad. .
Yool ho LTS, Tosideni o, BAe _T.a;:?f: S {mention full postisl addiess), o vankbdon: 40w ulsive
tection, do hereby solemnly affirm and state on oath as under:-
( itrike out whichever is not spplicable)
(1) | am a candidate vet up by -UeRidad Tavda Dol ngm of the political party )/ am contesting 4 an
Independent candidatc,
(1) Details of PAN and statos nfﬂllag of Incomé tax return :

J SI. No. [ Names . Permanent The financial year for [ﬁﬁﬁﬁmmc ]
i Account NMumber | which the last shown In Incame
{PAN) Income-tax return has | Tax Return ( in
e ra been filed __| Rupees)
__' Sell ( Chgaen s/ bak i procesd) | porpenyos P 2a/0=41 Lroeog
3 Epﬂl.lib- ﬁﬂ.ﬂ'#-\d (AP ] FEFE LT YEEY | 3 aln—J? Zi,r_t'uf,u.r
3 Dependent | Aainal Eiolore |Aavrrgziod 20/0- 4 I5Fo00
[¥. Dependent 2 #+ K IEpiev® | gupn 3557 @ Zeiaty srwe 7 )33)D
— ey LikaRe! - . : [
J 5 nt 3 f@ e Ty i ¥R -
| W' 7 e ] 28 Pgm it 2 n:;ﬁ Ly

(3) The following case(s) s/ are pending against me in which cognizance has been taken by the court:-

[ Offence Descrption |
Hu | —— B

I{a} The details of cases where the court has taken  |r. 73, 0. - 44 & R fra prasding en ece ConharF- ikt

cognizance, Sections of the Act and deseription | A Bl vants, 74y 235 2daw, 'E- Uk - SRS P A

of the offence for which cognizance taken : ﬂ;f:t’:t ﬂ:ﬁ{:ﬁ-‘?f . ﬂceM AR PR TR o

UL PRI PALED IS dtmtf Sew 3G K- P AL

{B) | Name of the court, Case Na, and Date of order /| 727« Disd veed, 7.4 F24 o=, M(m.,,,g,.d;-uu
'Frm - 74 H.a'n#nm% A PRy PR FLLE

. a . % - - O fmg J L

3 taking cognizance : f—f;‘j et .-;;H ::mfﬂﬂ:{_ il il

(e} | Details of Appeal (s) / Application(s} for revision :
(if any) filed against the above arder(s) P ||

e

e — = ST = o —_—— =

4. Cuses in which | have been convicted by a court of law({other those referred 1o in F'urm 26):

Wa) | The details of cases, Sections of th | Sl P
[ Act and descriptien of the offence Fur ML
which convicted . i

th | " Mame of the Courts), Case Mo, and
|
i L[:an:(s; of order(s) .

| — PRy




e

) PGNESHmE L ampois

vAr Tt | give hecern beiow e details of e assets (imovable and amovible eic ) of mysels.

wy spouse and all dopendents:

A Detaily of
Mg

oy ble assels

| Assets in joint name indicating the extent of joint ownership will also have to be given

2. In case of de

Name of Batk/ Tnstitution wd Branch are 1w be given
L Walue of Bonds/Share/Debentires us per the current market value in Siock Exchange in respeet o listed
companies and as per books in case of non- listed companies should be given
4. Dependent’, here means a person, substantially dependent on the income of the candidate.
5. Details including amount is 1o be given seporately in respect of each investment)

iyInvestment. the details including Serial Number, Amount, Date of Deposit. the Scheme

| :Dmripﬁun "~ iy Sell Spouse Dependent-1 | Dependent-2 : Dependent-3 !@
! hics e B fﬁ.ﬂ-.&.hnﬁﬁ Taha e foages | Mrimad Baleve ﬁd-?-l‘.*'dﬂr P &-#mw
it ! Cashinhand = 2 Laskin [y { Lnfds J A bt I AL !m
(i) | Dresails of Deposits in Bank 5.4.9 A Pl £.08.5. Bt fvis Aask . ‘I
sccounts  (FDRs, Term Depasits | = 7,463,443 A, Sovef £ pusind
and all other types of Deposiss J.8.9 s;,awt&; La.savey/~
m‘mm}. T 285éa d.C-TeJ. H#L
Deposits with Financial P B AV e i
Institutions, Non Banking Tz MR b |
Fingncial Companies and Jadad asenads |
Cooperative societies and the = &0 83 i;a’a : .
| amount in each such deposit {
{ (i) | Details of investment in Bonds,
[ebentures/shares and units in AL niL MLE ML I
companies/Mutuel Funds and Ml |
othvers and the amount. -
{iv) | Details of investment in NS5, ]
Postal Savings, Insurance Policies '
and investment in any Financial _ro,”n/', Al L Py LA L I
Instrument in Post office or | |
Insurance Company and the |
I Amount | -
(v} | Personal loans/advance given 1o |
any person or entity including |
' | firm, Company, Trust etc. and ik NIt AL ML AL
[ | other receivables from detiors |
| jond the amount, Y - e e it
[ vt} | Motor Vehickes/Alrcrafls! M5 Cowpio oty ﬁﬁ:!a-l';";"“?' (AL CHITE L Heae "‘“‘3':"?, |
| Yachts/Ships (details of Make,  |Tignv a4 ains | o8 G S rania| WAS E"Et"fr' S A S Porvrviidd P
% 4 I b - 25 H = |
| Registration No. ete, Year of 2 Sunta-gd-e5aA mﬂﬂfgﬂﬂa eyt '3;.?;” i
! Marchase and amourt ) 32 -Rd 3 Labdn Al il _ﬁ_’;ﬁé_ﬁ;m’,#; _]_‘ji., LIRS
{vif1| Jewelry, bullion and valuablc sl bty iy e sty - ¢ L 1 |
thing (give details of weight and Y g Wit SLE L
i vhlue) o § C e A |




o]

sty ather assets such . s value of

(L “laims/interest
, (,-mm.  Total value

3 Ivetails of lmmovable assets;

{Nere: 1

o

FHL fdewivn]

eefl da. (Bivesy.
i

f{,-’f@_alﬂ/a

AL Pt

il | AL
I Jo, 2% 000 /) | Wﬂ
i IR

Properties in joint ownership indicating the cxtent of joint ownership vill also have wo be Indical

2 . Each land or building or apartment should be mentioned separasely in this format, )

1 ru,ng.fw | G-e: ;ny‘a-

it
!

| Deseription Self Spouse | Dependent-1 | Dependent-2 | | Dependent-3 4|
i \ Sgmidah s | T Bt (sl i o EirEtve | popmsh fislart) peascint ool
(i) L Il = E_u'-v-" N R - |
Location(s) Jj;‘:::}'_’:' Zrriifala ;..-..-:ii‘;a- ;i‘i‘ Ducbraia ML
Survey number(s) p i i
miTﬂﬂlm"m'ﬂm!]n B2 8 55 alkeh EIJ_“'._I,-;:{M ap BE ey | oo-i5 npd.fh-ﬁ_l ot L. |
acres :
Whether inherited property
{ Yes or MO) Mo el MO o A~ D I
Dete of purchase in case of self | Awmwiiiars 7 |Amewsuiana ¢ |\ TRl o |TTI0R2 L | it
acquired propery ;*_,_“"“d_fﬁ*”wﬂ e B | (T # | st fafadla
Cost of Land (in case of g
purchase)al the time c-f ol
purchase
Any Investment on the land by Nt L
way of development,
construction ete.
Approximate Current market
vl 88 3), 950/~ | ng Fgees | L0300l B, 9500yl NP !li
i i LN . 7 O :I;“

{ ] m:} mff.t..-:ri;ﬂlq .n...::l:mr;:ﬁ Nf':- /\"f{ AL !l
Survey number(s) pk: *"k"“f’l' :
::?"‘;rw RS Bi- fi-os ddud| 08 0#-&-‘!‘“*1 NiL AL AL |
Whether inherited property o L Bt ML
( Yes or NO) ’:{J:';wﬁ,hg il ik il
Date of purchase in case of self | #rsexaven -2 s i y AFAE A
scquired property s aladadiyy | Trataksinie b &

“Cast of Land (in case of
purchase) ar the time of il ALE L Ml
_purchase ,
Any Investment on the land by "t " P
way of development, o~ Fad
construction elc, ——
A imate Current mamct

(i) [ Commercial Buildin Zn - IR il Rairsuatein | daivigaioss |
{including apartments) " Kasonibh | feelwigaik farrige g
~LLocation(s) :

Surveynumbersy | 4 1 1 ] L. —
Busilt up Area (Total £ 337csgi| Lo Mph | 235 Sk | 2RSSEE
measurement in sq. L) Fat o ?H_____ S';.I.“ l____ ﬁ___ | PEEL |

3



1
J

wher (nherited property
orar HOJ

i
Do of purchase in case of wof

t Mo Mo | e
e N k] g
I--u'-nﬁﬂ T e B e sy

| DA T P e

|

| .

I, acisred properts
[ st wf properly (in case of

i

|

]

—_—

AT Ll ]

e —— et Rl T

A geddra } | Meentaiond ] |
gt mdmal

A e gdn

e

-

i rchase) at the time &f ] | :|
| prochase 1 i - . f
Ay Investment on the | | | | '
| property by way of ' '. 'l '
| developmen, construction etc. | - —
! : i\ai}ﬂzﬂmmmturrﬂnt rnarkel & faris [&z,.‘gﬂ_“?a. o, 2 L.:-agj, t 15,800/ :
{iv) | Residential Byildings (including | 2n Vi - Alewiad z_i:_-u'; ":{'"" 2o BN | . | :
apartments, ) T fuads ol A e L
-[ocation(s) CimiNL o il ok |
- Survey numben(s) :
Area (Total measurement in 2935 dgbt +3uo LR
= I ML AL
- jal e o -
| oo i ey e B wNiL | ML NIE
R i =i T po7ras T
\ Date of purchase in case of sell “,',;‘"“"f"‘“'"'_i, inn-:;m?ﬁ_ AL i ML
-Cmﬁpfmﬂncu: of L e ¥ i 4
I parchase) at the time of EE‘“%::L‘L, mril AL A
| | porchase Soak 7
Any Investment on the land by
way of development, \
, | construction ete.
! ﬂfﬂmm Current market lrp fajin - 5 fakin
|
{v) | Others (such &s interest in |
L ’FI'UITTH"] J|
| {vi) | Total of Current Markel g &3, fouf e 4 ) 0E 2o oot - .
; ] Walue of (i) to (v} above i / 31 'I“J Ls’s'l"“bf" Sl Beded) ] M’JLW’FJ

(6) 1 give herein below the details aof ligbilities! dues to public financ
(Note: Please give separate details of name of Bank , institution,

inl institutions and government :-
entity or individual and amount for each item}

| 5. | Deseriptica Self Spouse(s) | Dependent-1 | Dependent-2 Dependent-3 |
Mo | ] '
|
(i) | Loan or dues to Bank/Financial [5.47 £¥(- 4.0 Al \
i\ | e ‘h_ -
| Ingitutign b g\ B sz | A | L
| Name of Bank or F 5 Il-l.{'tjl,.}f:v -~ |
| Amount ouistanding _..?.,-.f’, Ve |
i Muure of loan - _ _
' - | Loun or dues to any ﬁ:;,,,"r""“ﬂ-" e 1 ]
| individisals! Entity other than [ 7n o seBoats paps prr purmissirent | .e .
inentioned in (i) above. I faTEL FARIH INITANATS ML Pl | AV |
ng[g'.}' - Wardiy s ﬂM.f-‘;:-lf"'“‘ ain !
. Awmount dutstanding "":"'_"n_';;. e 52831 i \ l |
i Mature of lohn IWA-M e A : !
-
4
i




Ay oiher liability |, SF 7L T TR L T R |
[ E b — s —_— 4 o 1
Cerand iotal of liabilities l_ ML AL AL [ L A i
(i) Lam = N i |
Iflrnt:-depulmmlsdul.mh - vV ik el
writh government | Nt L ML ¥ t !
+ eccolsmodation i |
T hesw  departments dealing | | i -
with supply of water ‘ ML Mol NIl L L NtL .
| B L
Dues to departments dealing I '
with supply of elecricity | ML AL ol L N L
Dugs to depariments dealing ] | g
with supply of \ L L ™~IL IL L
telephones/mobiles
Dues to departments dealing
ment
mmﬁmhw nNiL T A ~i 2 L
lelicopters)
Income Tax Dues L ~L ML Ned ELRE =
Wealth Tax Dues AL ML L ik ML
Service Tax Dues AL AL ML ArE L L
Municipal /Propenty Tax Dues L L oL i AL
Sales Tax Dues NIL N Fai L L ML
Any ather dues L AL PR Yy L
Grand total of all Govt, dues ML L st Eu ) PR

{7} Details of profession or oecupation:
8. Self...dgnmiaubfusat oo AL AEs

Frmple o
b. Spouse . Mearcs, sh pe corrdf Beao e
(8) My educational qualification is as under: .z 44 codado - FRERE,

B SRAr Lo s DIATE 3L Sk pe ) Hebaus)
{Gw& details of highest Schoal / University education with full form of the :l:ﬂrl:ll"l:u.tni diplomal degree course)
{Mame of the School /College/ University and the year in which the course was completed.)

(%)- ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

I. | Name of the candidate Sh./ et o,
AR A A PEA LA
2. | Full postal address

Vi - B A B P Lestas o o v £ Mars by
3. | Number and Name of the constituency and F2 - NARKAT YA - s HAR ,‘
state
3. | Mame of the Political party which set up the
candidate (otherwise write ‘Independent’)
4. | (a) Mumber of cases {n which conviction order
| passed (other than those referred 1o in Form 26) AL

s TANTA AL (U)




[ e, T visl numbes o i-unl'ul;t, <tacs whiTe the = -
| wourt {5) have takes cognizanr DA E

| e I B
15 T Pasraf | Yee: P welvich Tust [k fomwirin whi e, |

e} lncume Tax Return filed | i
: APPLIEATIN J
: |

WCindidae AT . s Ik

_ | (b Sponse; ’ I
[{e) Pependenis T~ [ L T
{6 - _ Dretails of Assets and Liabilities in_ rupees .
| Description | Self [ Spouse | Dependent-1| Dependent-ii Dependent- il |
i Maoveable | 5 s
-. Asset (Total value) -if%.{.%nn?,l-f_ﬂylluﬁ_wl gt r,f-:mef uf'-?jr, g 1|
0. | Immaovahle & el ! 6 tecaig- | @ 2S00/ |

A.I-IEI é‘f-,ﬂ.f:’gf- 3*,.-’..;5“?9 L A, 008 ) L |

(i) | Purchase Pricc and
Development Cest of
Immovable Froperty
(Total Value) |
[l | Approximate Current
Market Price of £3c50)| Jhii ey OF 51, 0080- | b Lo, 800/, bt amel
Asse: (Total Value) S48 '} % / e / “
7 || Liabilities

—

mmﬁl:.?; L ML | TR AL AL

{il) Loans from Bank, |2, &/089 (Aalefatfig

Financial Institutions and“® *1o 2% 0=stutraarhy ot/ L. L PR =
| athers (Total} (3, 47083/ g

8. Highest eduecational qualification: Pt et adrms = FE
Bausdold ah Hogh Sedonly Acapeity .

(Give details of School / University education with full form of the certificate/ diploma/ degree
course) (Mame of the Schoal /College/ University and the year in which the course was completed.}

VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct 1o the
best of my  knowledge and belicf. no part of it is false and nothing material has been concealed there from. | further
declare that :

() there is no case of sonviction or pending case against me ather than those mentioned in items 3 and 4 ahove;

kB oy spatse, or my-dependents do not have any asset or ligbility, other than those mentioned in jtems 5 and &
b

Aq g
w.-mlad,at“ ..othisthe, Ba =\ 3ei g I o L PO

4 .‘ ] aﬂfﬁi‘%m{

DEMONENT




Note: | Affidavit snnuld be filed Iatest by 3,040 PM on the last date of filing naminations.
2 Affdavit suould be sworn before an Uith Commissioner or Muogistrate of the First Class ar hefiore & Mo
Puhbtic
2 Al columns should be filled up and 1o column 1 be ket blank. 1F there is no information o furnisd B respeutof
any ilem, either “Nil" or “Mot aplicable”, as the case may be, should be mentioned
4 The affidavit should be either twped or written legibly and neatly,



‘. r1 -. m Bihari P'ran

Location Police Station Area Purchase Date| Market value
Bigha-katha-dhur

Bherihari Adapur 00-03-09 01.12.1977 60800.00
00-01-00 01.12.1977 18500.00
00-01-05 01.12.1877 236850.00
00-01-04 01.12.1977 22800.00
00-01-00 14.07.1977 18500.00
00-01-07 14.07.1977 32000.00
00-01-02 01.12.1977 21000.00
00-05-10 09.11.1985 896000.00
00-05-10 09.11.1985 95000.00
00-01-07 14.07.1977 32000.00
00-01-00 12.08.1977 18500.00
00-01-00 10.03.1981 18500.00
00-03-05 26.09.1979 58000.00
00-03-05 26.09.1979 58000.00
00-03-05 27.09.1978 58000.00
00-02-03 27.09.1979 42000.00
00-01-08 27.09.1974 26200.00
00-01-00 24.05.1882 18500.00
00-02-05 24.05.1987 37000.00

Dubha Darpa
00-04-00 30.07.1885 T76000.00

ils ric re Land & Belongs To Tara Devi W/o Shyam Bihari Prasad

Locattion Police Station |Area Purchase Date |Market value

Imalwa Adapur 01-14-17.5 17.06.2001 575000.00

Details Of Agriculture Land & Belongs to Dependent 1-

1 Tt Kishore S/lo Shyam Bihari Pr

|Locattion [Police Station |Area [Purchase Date |Market value |

Bherihari Adapur 00-02-18 12.03.1987 40000.00

Dubha Darpa 00-03-08 15.06.1986 62000.00

Detai i Land & Belongs to dent 2-

Mayank Kishore o Shyam @ Prasad
|Locattion |Police Station |Area Purchase Date |[Market value |

Dubha Darpa DD-15-00 2008.00 395000.00




Annexture 2

Details of requirement mentioned in Column no 3 by heading-
ard to (ii

Non-Agricultural Land belon
Sr Shyam Bihari Prasad

|Locattion [Police Station [Area |[Purchase Date [Market value |
Kaurihar
00-00-16 14.11.1985 93000.00
00-01-13 27.10.1985 191000.00
00-00-13 13.09.1996 78000.00
00-00-13.5 13.09.1996 79300.00
00-00-13 13.09.1806 T8000.00
00-00-13 13.09.1996 T8000.00
00-00-13 13.09.1996 TB000.00
00-00-13 13.09.1996 78000.00
00-00-03 13.09.1996 18500.00
00-00-02.5 10.01.1994 16800.00
00-03-05 10.01.1994 365000.00
Koriya Tola 00-00-10.5
(2363 Sft) 26.04.1882 600000.00
The Details of requirement mentioned in Column ne 3 by heading-
"Details ovable gard to {ii] Non-Ag ural Land belo
Tara Devi W/o Shyam Bihari Prasad
Locattion Police Station |Area Purchase Date |Market value
Koriya Tola 00-00-10.5 09.03.2007 F0O0000.00
Kaurihar 00-00-09.5 31.01.1089 58000.00
00-00-03 08.03.1989 11500.00
00-02-10 10.01.1994 26500000
Laxmipur 00-00-19 12.00.1997 100000.00



An e

Details Of rcia ilding Be to Tara W/e Shyam Bihari
[Locattion [Police Station |Area |Purchase Date [Market value |
Kaurihar Raxaul 3375 Sft 10.01.1994 B00000.00
Koriya Tola 900 Sh 01.09.1997 800000.00

G ial Building Be to ndent No-1-

ore ] Bihari P

[Locattion Pn'llca Station [Area Purchase Date |Market value |
Koriya Tola Raxaul 450 St 23.10.1990 450000.00

ils Of Commercial Buildi Bah:m ltu ndanthlo- -

Koriya Tola Raxaul 225 Sft 23.10.1990 225000.00

Of merci uildi Bel to No-3-

Koriya Tola Raxaul 225 St 23.10.1890 225000.00
Details Of Residential Building Belongs to Shyam Bihari Prasad

[Locattion Police Station |Area [Purchase Date [Market value |
Mandawali Mandawali

Chandan Bihar Delhi 900 St '8.2011 3500000.00
Bherihari Adapur 2825 Sft Inherited 2200 500000.00

Sft



ANNEXVRE - 4

LTATEMENT OF ACCOUNT

HOTEL TARSH INTERNATIONAL

STATE BANK OF INDIA
RAXALIL

MAIN ROAD

OPPOSITE MASIID

Branch Code @ 2958
Branch Phone : 220440

l:ﬂuuntﬂn.:ﬂlﬁﬁﬁ459ﬂ35

KOIRTA TOLA
RAMAUL Product ; CA-GEN-PUB OTH-
NONRURAL-THNR
RAXALIL Currency : [MNR
H45305
pate : 13/12/2011 Time : 15:55:09 E-mall :
Clearad Balance : 49,150.00Cr Unclearad Amount : 0.00
+MOD Bal: 49,150.00CF
Limit : 0.00 Drawing Power & Q.00
Int. Rate : 18.25 % p.a. Momines Name
Statement From 01/04/2011 to 13/12/2011 page No. : 1
Post Value Details Cheg . Ho. Debit Credit
Balance
Date Data
BROUGHT 2
0,00
y5/04/11 25/04/11 BS BT CHE 16500
75/04/11 25/04F/1L CA AT CHG 16.500
aT/04/11  F7404411 CREDIT 200060 , O
340450, 00CT
cLE R
/04411 27404411 CREDIT Jooo00. 0
549450, G0CT
oL FD
FT/04411 27,0411 CREDIT 20000000
749450, D0CE
CLG PD
a7/04/11 27/04/11  CREDIT 200000, 00
a940850.00CE
CLG PR
29084411 23704711 CREDIT 200000, 00
1145450, 000
cig PO
ap/jAa/11 28/0471F CREDIT zso0a0, 00
1369450, 00CE
T
g 0ar11 E804s11  CREDIT 25000000
1645450 00CT
CLG PO
0704711 30400411 OWN OHO XFER DF ETT853 20000000
1E4S450.00CE
PEF TR DOLOSTIZAG07H
10,0411 I0F04SL] Own CHQ RFER DE HORT 18 200000.00
20149450 . 000
TRF FR 0010973288510
gz/05/11  02/0%/11 MOC IS3UE 39,0
2045150, 00CT
aas08/11 03£05/1L OWM CHQ XFER DE G448 54 200000, 80
2749150, 00Ce
CHO XFER
TRF PR 0Qi0973183821
aa/os/11 03/0%/11 CREDIT 200000, 06
244150, 008
CLG BD
n3/o%f1l CREDLT 200000, B0




1649150, 00CE
CLG PR
il B3,05/11 CREDIT 200000. 00
2845150.00CT
CLE ED
’(.-EIS."LI 11/05711 OWH CHQ XFER DF TaI2EH gooaomd. 0o
3649150, 00CT
TRE FR QU10973214785
12/ 0%/11 12/05711 BS RT CHS L&, 750 -
{2/08051 14/05/11 CR BT CHG 16,750 -

13/08/11 13/0%711 CREDIT 100000, 00
3T49150.00Cx
CLG PO
CARRIED FORWARD 1
37,49,150.00CF

Statement Summary
Dr. Count 1 Cr. Count 15 300,00 36,00, 000,00

i1y Case Your Agcount 15 Opersted By A Letter O Awthority/Power OF Attomsy Huslder, Plense Check The Transsction With Extes Care.



STATEMENT OF ACCOUNT STATE BANK OF INDIA

RANAUL

MATN ROAD

OPPOSITE MASIID
Branch Code ; 2998
Branch Phone : 220440

HOTEL TARSH INTERNATIONAL

KOIRIA TOLA Account No, ; 31666459036

RAXALIL Product : CA-GEN-PUB OTH-
NMONRURAL-TNR

RAXALL Currency : [NR

845305

Date : 13/12/2011 Time ; 15:55:09 E-mail :

Cleared Balance : 49, 150.00Cr Uncleared Amount : 0.00

+MOD Bal: 459 150.00CF

Limit : 0.00 Drawing Power : 0.00

Int. Rate : 18.25 % p.a. HNominee Name :

Statement From  01/04/2011 to 13/12/2011 Page No. : 2

Foat Value Details Chg. Ho, Dabit Cradit

Balance

Date Date

BROUGHT FORWARD :
AT49150.00Cc

L3/0%411 13/05/11 CREDIT «00000, 00
3849150, 00CE
CLG PD
13/05/11 13/05/11 CREDIT 200000. 00
4149350, 00Ck
CiG PD
I1/07/11 11/07/11 B3 BT CHG 17. 500 —
1L/07/411 11/07/11 CA BT CHG 17.800 -
Gaf08/1L O06/DBS11 CRS CASH CHEQUE G4ES2ZE S500000.00
3649150, 0:0CE
Ch Multielty Chegqus
Paid to SELF
DEADBY/LI1  OGS0B/11  CAS CRSH CHECHE DaFaz7 SO0000. 00
3149150, 00CE
CA Multioity Chegis
Paid to 3ELF
ogsae/s11 O6fOBSLYI  CRE CASH CHEQUE 048924 50000000
26458150, 00Cr
CA Multicity Chegue
Fald te SELF
og/ME/S1L 06708711 SRS CAZH CHEQOE 048325 500000 .1
2149160, 00CT
CA Multicity Chegque
Paid te SELF
06/0B/11 OE/D8F11 CAS CASH CHEQUE adpe2l 00000, 0D
1649150, 00CE
CA Muolticity Chegue
Pald to BELF

06/08/11 06/08/11 CAS CASH CHEQUE nagsza snange, oo
1149150, 00Cs
oA Multicity Chegus
Paid to SELF
06/0B/11 06/D8F11 CAS CRSH CHEQUE 048923 DTRG0, 08

19150, 00CE
Ch Multicity Chegue
Faid to SELE
OEs0BF11 DESDBSLYT CARS CASH CHEQUE 0q8%24q 500080.00
F45150.00C
CA Multicity Chegus



Faild to SELE

CAS CASH CHEQUE O4Re29 10000900
49150, G0CE

ChA Molticlity Chnqum

Faid to BELF

B3 ET CHG 1L TS =

CA RT CHZ 17.750 -

CLOSING BALANCE |
49,1580 . 00Ce

Statement Summary
Dr. Count 10

Cr. Count 17 41,00,300.00 40,00,000,00

I Case Your Account 1s Operated By A Letier OF AuthorityPower OF Attorney Holder, Plasse Check The Transaction With Exira Care,

Wik END OF STATEMENT =+
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